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1 22.09.2020 243305 0 0 0 0

2 02.08.2020 3888447 0 0 3888447
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Annexure – 7
Name of the corporate debtor: MP AGRO BRK ENERGY FOODS LIMITED; Date of commencement of CIRP: 05.03.2020.; List of creditors as on: 30.11.2020

List of operational creditors (Government dues)
(Amount in₹)

Details of claim Details of claim admitted
received

Depart Gover Amount Nature of Amount Amount Whether % of voting


